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to all States/Union Territories to 
exempt all National award ,vinning 
films from Entertainment Tax. 

Special quota fOr petroleUm products 
for Flying Club&. 

6835. SHRIMATI PRAMILA DAN-
DAVATE': Will the Minister of PET-
ROLEUM AND CHEMICALS be 
pleased to sta te : 

(a) whether any special quota is 
provided to Flying Clubs Hl the 
country; 

(b) if so, whether these Flying 
Clubs have been regularly urawing 
their quota. of gasoline; and 

(c) whether there is any pro.posal 
to withdraw all licences fOr petro-
leum to these Flying Clubs in view 
of the shortage of Petrol in the 
country? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND ~RTILIZERS 
(SHRI V:&ERENDRA PATIL): (a) 
and (b). All civilian aircraft opera-
tors, including flying clubs, have been 
permitted to draw their requir\~ments 
of aviation gasoline based on their 
averAge! mon'*-lY offtakje of this 
product for the year 1978-79 and SI.lP-
plies are being effected accordingly. 

(c) There is no proposal to ·~yith­
draw the supply of aviation ~asoline 
to the flying ~ubs. 

Income from export of Indian Films 

6836. SHRI NAVIN RAVANI: 

PROF'. NffiMALA KUMARI 
SHAKTAWAT: 

Will the Minister of INFORMA. 
TION AND BROADCASTING be 
pleased to state: 

(a) what is the income from export 
of Indian films during the last three 
years, year-wise; 

(b) if there is a decreasine trend, 
what are the reas&ns thereof; 

(c) whether it is a .tact that 80nle 
people prepare video tapes out of 
these films here and illegally sen 
them overseas; and 

(d) if so, what steps are being 
taken to stop this? 

THE MINISTER O'F STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DULARI SINHA): (a) Income 
from export of Indian films during 
1977-78. 78-79 and 79_80 is as under: 

1977-78 Rs. 966 lakhs 

1978-79 Rs. 949 lakhs 

1979_80 Figures of actual export 
are not yet available, but 
value Of shipping bIlls 
pac;se<i by the Indian 
Motion Pictures EXport 
Corporation is Rs. 1215 
lakhs. 

(b) There is a slight decline in 
value of exports during 1978-79. On 
the baSis of the shipping bills passed 
during 1979-80, income from actual 
exports is expected to be higher than 
previous years. 

(c) and (d). Government have no 
authentlc information regarding ilHcit 
copying of Indian films on video tapes 
and smuggling thereof out of India. 

Proposal to open more T. V. Centres 

6837. SHRI D. L. BAITHA: Will 
the MinistElr of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal 
to open T.V. Centres in Patna arId 
Purnea, if not the reasons therefor; 
and 

(b) will Government state the cri-
teria for opening a T.V. Centre at a 
particular place? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND SUP-
PLY AND REHABILITATION (SHRI 
VASANT SATHE): (a) A proposal 
for setting up a T.V. station at Fatnar 
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has been included in the VI Plan 
proposals (1980-85) now under f0r.-
mulation. Due to constraint on re-
sources, there is no proPOSal. at 
present to set up a T.V. Station at 
Purnea 

(b) Selection of places for setting 
up T. V. Centre takes into account 
various factors such as extent of 
coverage of rural and urban popula.-
tion, service to border areas, remote 
and backward areas, coverage of 
large segments Of working classesl 
industrial population, availability of 
programme production and program-
me linking' facilities and other infra-
structure. Attempts are made to in-
clude a judicious mix of places on 
the above conslderations. 

SeUiac lip of a HlI'h COUri BalCh at 
Ana 

~ ~ RAJESH KUMAR 
SINGH: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFA'IRS 
be pleased to state: 

(a) whether it is a .fact that some-
time back the State Government of 
Uttar Pradesh had recommended to 
the Central Government far setting 
up a Bench of the High Court at 
Agra; and 

(b) if so, when and the decision, if 
any,. taken by Government in the 
matter? 

THE MINISTER OF LAW, JUS-
TICE AND tCOMPANY APFAlRS 
(SHRI P. SHIV SHANKAR): \a) 
and (b). The State Government sent 
a proposal in May, 1979 for establish.-
ment of a Bench of the Allahabad 
High Court at Meerut. No decision in 
this regard has been taken. 
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